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LOK SABHA

UNSTARRED QUESTION NO:714
ANSWERED ON:04.03.2005
IMPLEMENTATION OF SGRY 
Sarma Dr. Arun Kumar

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether subsidised rice for implementation of SGRY remains undelivered against work component of stream-I & II in many districts
of Assam since 2001; 

(b) if so, the district-wise details thereof alongwith allocated and delivered quantity; 

(c) whether special component has been sanctioned for some districts; 

(d) if so, the list of such districts with the amount sanctioned; and 

(e) the status of undelivered amount and action taken to ensure efficient functioning of the scheme in Assam?

Answer

MINSTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRIMATI SURYAKANTA PATIL) 

(a) No Sir. Lifting of foodgrains against the authorized quantity under SGRY is satisfactory in the State. 

(b) The district-wise statement for the period 2001-02 to 2004-05 (up to December) showing authorization and lifting (delivered) of
rice by the implementing agencies is at Annexure-I. 

(c)&(d) Yes Sir. Foodgrains under Special Component were sanctioned to 14 districts in the year 2003-2004 and to all Districts
during December 2004. District-wise authorization of rice for such districts is at Annexure-II. 

(e) 21.10% of authorized quantity in SGRY could not be lifted during authorized period from 2001-2002 to 2003-2004, & 1.5% of
authorized quantity in Special Component could not be lifted during authorization period 2003-2004 due to non availability of rice at
designated FCI go-downs. During the current year, foodgrains were authorized in December 2004 under Special Component and the
lifting of foodgrains is under progress. Whenever there is a problem of supply, the Ministry is in touch with the FCI to improve the
situation. 

ANNEXURE-II 

Statement as referred to in Reply of parts (c) & (d) of Lok Sabha Unstarred Q No. 714 for 04/03/05 
Statement showing distirct-wise foodgrains authorised under Special Component of SGRY 

In MT (Rice)
Sl.No.District       Authorised during
2003-2004      2004-2005

  1 Barpeta               1900              9246
2 Bongaigaon            NIL               5777
3 Cachar                NIL               6769
4 Darrang               1700              4412
5 Dhemaji               4200              2998
6 Dhubri               10300              9910
7 Dibrugarh             1300              1198
8 Goalparaa             7000              6541
9 Golaghat              NIL               1690
10 Hailakandi            4450              2314
11 Jorhat                3600              2406
12 Kamrup                4200              9301
13 Karbi-anglong         NIL               1476
14 Karimganj             1350              4029
15 Kokrajhar             NIL                982
16 Morigaon              1800              6154
17 N.C.Hills             NIL                456



18 N.Lakhimpur           NIL               2233
19 Nagaon                2800             10770
20 Nalbari               3300              4429
21 Sivasagar             NIL               1410
22 Sonitpur              2100              4108
23 Tinsukia              NIL               1391

 Total                50000            100000
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